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(b) As a result )f the situation created by the 
impositior in 1965 of embargoes by a number 
1 f western countries on the export of arms 
and ammunition and other vital ] el'nee stores 
to India, a special arrang' rncnt was made with 
two parties for th procurement of spares for a 
transport lircraft. The arrangement for the proi 
urjment of spares with these two partie lapsed 
on 31-1-1970. A review of the 1 »1 for the 
continuance of such an arrai jement has been 
made recently and it i; proposed not to renew 
the   agreement   v ith   these   two   parties. 

VILLAGES ELECTR m D DURING THE GANDHI 
C NTENARY 

200. DR.   SAL G   RAM   : 
SHRI  KI I SHAN  KANT   : 

Will the Min ster of IRRIGATION AND 
POWER b    pleased to state  : 

(a) the numbe of villages which were 
electrified during the Gandhi Centenary Year; 
and 

(b) the period by when Government expect 
to cover tl e whole of the country? 

THE DEPUTY MINISTER IN THE 
MINISTRY Ol [RRIGATION AND POWER 
(PROF SIDDHESHWAR PRASAD) : (a) 
Agai 1st a target of one lakh villages to be e 
^cl rifled by the end of Gandhiji's Cent nary 
Year i.e. by 2nd October, 1970, 8 i4'22 
villages have been electrified by 3 U March, 
1970 out of which 11868 \ ll;iges were 
electrified from 2nd Octob r, 1969, to 31st 
March, 1970. 

(b) The time oy which the remaining 
villages would be electrified would depend on 
the funds a\ tilable for rural electri. fication  in   
the    ubscquent  Plan  periods. 

0 ro   DAM 

201. SHRI   /RJUN   ARORA    : 
SI}RI   KRISHAN   KANT: 

Will the Mr ister of IRRIGATION AND  
POWER   be  pleased  to state   : 

(a) whether i is a fact that the progress in 
the com iletion of Pong Dam has been   held    
up;    and 

(b) if so, th masons therefor; and how 
Governmer I propose to solve the difficulties? 

THE DEPUTY MINISTER IN THE 
M™I!TRYP OF LIGATION   AND 
POWER      (PROF.      SIDDHESHWAR 
PRASAD)    : (a) No,   Sir. (b) Does   not   arise. 

 
•f- [PLIGHT  OF  INDIAN PILGRIMS  TO  PANJA 
SAHIB     AND     GURDWARAS       IN       

PAKISTAN 

202. DR.  BHAI   MAHAVIR   : SHRI  
LAL  K.  ADVANI   : SHRI MAN 
SINGH VARMA  : SARDAR 
GURCHARAN SINGH TOHRA    : 

Will the Minister of EXTERNAL 
AFFAIRS    be    pleased    to   state: 

(a) whether it is a fact that 1800 Indian 
pilgrims, who came back from Panja Sahib 
after Celebrating Baisakhi festival there, have 
stated that they had 
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been compelled to travel only at night and the 
Pakistani Police had always been keeping    
surveillance    ever    them; 

(b) whether the same treatment is meted 
out to the Pakistanis coming to pilgrimage to 
religious places in India by   the   Government   
of  India; 

(c) .vu^ther the Indian pilgrims have aho 
suted that the condition of Guru-dwaras   in   
Lahore is not satisfactory; and 

(d) if so, what is the reaction of the 
Government   of  India   in   the   matter?] 

 

tCTHE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) Yes, 
Sir. 

(b) Normal precautionary measures are 
taken. 

(c) Government have seen reports to this 
effect. 

(d) All cases of unsatisfactory maintenance 
of shrines are taken up with the Government of 
Pakistan whenever they come to the notice of 
the Government.] 

LIFTING   OF    EXPORT    DUTY    ON    JUTE AND 
TOBACCO 

203. SHRI SITARAM JAIPURIA : Will the 
Minister of FOREIGN TRADE be   pleased   
to   state    : 

(a) whether it is a fact that there is 
a demand for lifting of export duty on 
jute   and   tobacco; 

(b) if so, the reaction of Government 
in   the   matter;    and 

(c) whether it is also a fact that there 
is an apprehension of losing overseas 
markets in the presence of export duty 
on   these   items? 

|[    | English translation. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(CHOWDHARY RAM SEWAK) : (a) to (c) 
Representations have been received from time 
to time for abolition of export duties on jute 
goods and tobacco. Export duties on certain 
types of jute manufactures have been abolished 
whereas in the other cases the duties have been 
considerably reduced. Government do not 
consider that the total abolition of export 
duties on jute manufactures at the present 
juncture will help in pushing up exports in 
view of current shortage of their production 
and high prices. 

As regards tobacco, Government is not in 
favour of abolition of export duty as exports 
have not been affected due to   the   incidence   
of   duty. 

INCREASE IN COTTON PRICES 

204. DR. DEBIPRASAD CHATTO-
PADHYAYA : Will the Minister of 
FOREIGN TRADE be pleased to state ; 

(a) whether it is a fact that the prices of   
cotton    are   increasing; 

(b) if so, what corrective measures 
Government propose to take in the matter: and 

(c) the steps proposed  to be taken by 
Government   to  improve  the   quality   of the   
yam   supplied   to   the   decentralised sector ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
(CHOWDHARY RAM SEWAK) : (a) Yes, 
Sir, the prices of cotton, generally speaking,    
have    been    rising. 

(b) Besides adjustments in credit and stock 
control, additional imports of cotton/ staple 
fibre have been and are being arranged. 

(c) No complaints have been received 
about the quality of the yarn supplied to   the   
decentralised  sector. 

 


